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NAME OF THE PARTIES HNG Float Glass Ltd

Magic Glass Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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This Company Petltion is dismissed as wlthdrawn, now it is not open

to the Petitioner to place his grievances in the Company petition already

dismissed.

ry-

;? fgP,l,.""er
Su,

kak"r

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAXASH KUMAR
[4ember (]udicial)

sd/-' i


